7 , IN THE CENTRAL aDMINISTRAITvVE TRIBUNAL

e

By R - Y |

Rt d

PATNA BANCH, PATNA

0.A.N0,614/96

Dateg of order : 05.12.96

- : . ’

Amit Kumar, S/o Shri A.N.Ja13wal; Asstt;Eﬁgineer'(Mech)
IIIrd Floor, Road Construction Department, Government of
Bihar, Vishwashwerail Bhavan, Bailey Road, Patna.
“e..... Applicant,
//, . _ Vérs.' | '
;; S, | Union qf India, through the Secrétary, Ministry of
personnel, Punlic Grievances and rensibn, Deptt, -of
"Personnel & Training, New Delhi.
2. T'he Secretary, Govt. of Indié, Minstry of Welfare,
New Delhi. |
3. The Secretary, UPFSC, bholpur House, New Delhi.
ees...E€SPONdents.,
Shri S.K,Sinha, counsel for the applicent,
C 0 R A M |

4 " s

Hon'ble Me. K.D,Saha, Member {(2Administreative)

Hon'‘'ble Mr, D.,Purkayastha, Member{Judicial)

N _ . O R D E R

Hon‘ble Mr. K.D,Saha,'Member(A):

feard Shri S ,K.S5inha, learned counsel for the
applicant on the QUestion of admission. By this application
the applicant has sought for quashing the notification
published by the Union Public Service Commission for
conducting the Civil Services Ekamination, 1996, and for
issuance of # direction to give further relaxation of
age upto 31 years so that the applicant can avail of seven
chances as was given to the candidates of other ﬁackwara
categofies in the year 1995, i1t appears that the applicant |

earlier filed an O.A., 543/96 before this Tribunal and

- the abovesaid 0.A, was dismissed by the Tribunal by its




- 2 - S Q.A,.: 614/96

order dated 08.11.1996. A cowpy of the order of the Tribunsl

is at Annexure-5.

2. After going through the averments on record
and also after hearing the submissions of the counsel
we are of the view ﬁhat no primé-facie case is made out
for admission and consideration of the application by

this Iripbunal.
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7 ’ 3. THe 0.A. is, therefore, rejected,
- ,
(D ,PURKAYASTHA)  —1K.D.SAHA)
SKJ MEMBER{(J) MEMSER (&)



